
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 200 OF 2014 

IN THE MATTER OF: 

 

M.C. MEHTA                                                                            …APPLICANT 

 

VERSUS 

 

UNION OF INDIA & ORS.                                                …RESPONDENTS 

INDEX 

S.No. PARTICULARS PAGE NO. 

1. FURTHER AFFIDAVIT ON BEHALF OF 

SECRETARY, ENVIRONMENT, FOREST & 

CLIMATE CHANGE DEPARTMENT, STATE OF 

U.P. IN COMPLIANCE OF THE ORDER DT. 

23.07.2025 PASSED BY THE HON’BLE 

NATIONAL GREEN TRIBUNAL, NEW DELHI   

 

 ANNEXURES  

2. COPY OF THE LETTER DT. 18.11.2025 

ANNEXED HEREWITH AS ANNEXURE R-1 

 

3. COPIES OF THE LETTERS DT. 28.08.2025, 

30.08.2025 AND TABLE ANNEXED HEREWITH 

AS ANNEXURE R-2 AND R-3 

 

4. COPY OF THE LETTERS DT. 15.11.2025, 

18.11.2025, 21.08.2025 AND TABLE ANNEXED 

HEREWITH AS ANNEXURE R-4 AND R-5 
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5. COPY OF THE LETTERS DT. 28.08.2025 AND 

21.08.2025 ANNEXED HEREWITH AS 

ANNEXURE R-6 AND R-7 

 

6. COPY OF THE LETTERS DT. 15.11.2025, 

17.11.2025 AND 30.08.2025 ANNEXED 

HEREWITH AS ANNEXURE R-8 AND R-9 

 

7. COPIES OF THE LETTERS DT. 27.08.2025, 

26.08.2025 AND TABLE ANNEXED HEREWITH 

AS ANNEXURE R-10 

 

8. COPY OF THE LETTER DT. 21.08.2025, 

TABULAR CHART AND MAP OF THE RIVERS 

ANNEXED HEREWITH AS ANNEXURE R-11 

 

9. COPIES OF THE LETTERS DT. 29.08.2025, 

30.08.2025 AND TABLE ANNEXED HEREWITH 

AS ANNEXURE R-12 

 

10. A COPY OF THE LETTER DT. 18.11.2025 AND 

TABLE ANNEXED HEREWITH AS ANNEXURE 

R-13 

 

11. COPY OF THE LETTER DT. 19.11.2025 

ANNEXED HEREWITH AS ANNEXURE R-14 

 

 

THROUGH COUNSEL 

 
BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE:  

PLACE: NOIDA 
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MC MEHTA vs. UOI O.A.  NO. 200 of 2014 STATE OF UTTAR PRADESH 
DISTRICT NAME-  SAHARANPUR  

 
 
 
 

S.No
. 

Name of 
Drain 

District
/ Town 

If tapped 
or 

untapped 

Quantity of 
sewage 

discharged 
from the drain 

STP 
to 

which 
the 

drain 
is 

propo
sed to 

be 
conne
cted 
after 
Tappi

ng 

Status 
of land 
allotted 
for STP 

Status 
of funds 
provide

d for 
the STP 

Timel
ine 
for 

maki
ng the 
STP 

Funct
ional 

Timeline 
for 

completi
ng the 

househol
d 

connecti
vity to 

that STP 

1.  Braj Transport 
Nala 

Nagar 
Nigam 

Saharan
pur 

To be 
retapped  

8.73 MLD 

135 
MLD 
STP 
(Not 

Functi
onal) 

Allotted 
Funding 

by 
NMCG ) 

Dece
mber  
2027 

The 
action 

plan for 
the work 
of sewer 
line and 
sewer 
house 

connecti
on in 

saharan
pur city 
has been 
prepare
d and 

submitte
d to 

Central 
Govern

ment 
under 
Amrut 

2.0 
program

me 
subject 

to 
approval 
of Action 

Plan. 
The 

tender 
will be 
invited 
after 

Commis
sioning 
of 135 
MLD 
STP 

prepare
d by UP 

2.  Taj Nalla 
To be 

retapped 
14.36 MLD 

3.  Chilkana Nalla 
(Dhobi Ghat) 

To be 
retapped 

17.41 MLD 

4.  Indra Basti 1 
Drain 

To be 
tapped 

0.04 MLD 

5.  Pushpanjali 
Vihar Nala 

To be 
tapped 

0.05MLD 

6.  Old Police 
Chowki Nala  

To be 
tapped 

0.08 MLD 

7.  Brahmpuri 
Drain 

To be 
tapped 

0.11 MLD 

8.  Indra Basti 2 
Drain 

To be 
tapped 

0.15 MLD 

9.  Kapil Vihar 
near OHT 

To be 
tapped 

0.17 MLD 

10.  Indra Basti 3 
Drain 

To be 
tapped 

0.18 MLD 

11.  Bhagat Singh 
Chowk ke 
samne  

To be 
tapped 

0.25 MLD 

12.  Ansnri road 
Near Dr. Neha 
Clinic 

To be 
tapped 

0.29 MLD 

13.  Shiv Bagula 
Mukhi mandir 
drain 

To be 
tapped 

0.35 MLD 

14.  Kapil vihar 
Drain 

To be 
tapped 

0.35 MLD 

15.  Natraj 
Drycliners 

To be 
tapped 

0.45 MLD 

16.  Swami  Dental 
Clinic 

To be 
tapped 

0.5 MLD 

17.  Dalmandi 
pumping 
station 

To be 
tapped 

0.44 MLD 

18.  Kotwali Nala ( 
left side of 
Paondhoi) 

To be 
tapped 

0.45 MLD 

19.  Deri Bagh 
Drain 

To be 
tapped 

0.5 MLD 

20.  Numaish Camp 
To be 

tapped 
0.5 MLD 
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21.  Jogyan Pull 
near Ganpati 
Cellphone 

To be 
tapped 

0.58 MLD 
Jal 

Nigam 
(Rural)  
under 

NMCG.  
22.  Opposite Ram 

Tirath School 
drain (left side 
of Paondhoi) 

To be 
tapped 

0.58 MLD 

23.  Macchali Bazar 
To be 

tapped 
0.61 MLD 

24.  Bijli Ghar Nala 
To be 

tapped 
0.7 MLD 

25.  Sharab Theka 
ke pass 

To be 
retapped 

0.73 MLD 

26.  Khumaran Pull 
Mandi ke pass 

To be 
tapped 

0.75 MLD 

27.  Near Janak 
Hotel 

To be 
retapped 

1.0 MLD 

28.  Nala Near Taj 
Nala 

To be 
tapped 

0.13 MLD 

29.  Janta Colony 
To be 

tapped  
0.04 MLD 

30.  Numaish camp 
V- Shape 

To be 
tapped  

0.7 MLD 

31.  Dukhi Bagh 
To be 

tapped  
0.06 MLD 

32.  Shanti Nagar-1 
To be 

tapped  
0.02 MLD 

33.  Shanti Nagar-2 
To be 

tapped  
0.26 MLD 

34.  Nalla Near 
Irrigation Land  

To be 
tapped  

0.04 MLD 

35.  Nand Vatika 
To be 

tapped  
0.23 MLD 

36.  Nand Vihar-1 
To be 

tapped  
0.17 MLD 

37.  Nand Vihar-2 
To be 

tapped  
0.01 MLD 

38.  Abdulla Colony 
To be 

tapped  
0.21 MLD 

39.  Nai Basti-1 
To be 

tapped  
0.03 MLD 

40.  Nai Basti-2 
To be 

tapped  
0.26 MLD 

41.  Badshahi 
Masjid 

To be 
tapped  

0.07 MLD 

42.  Radha Vihar 
To be 

tapped  
0.087 MLD 

43.  New Gopal 
Nagar-1 

To be 
tapped  

0.26 MLD 

44.  New Gopal 
Nagar-2 

To be 
tapped  

0.09 MLD 

45.  Navyug Market 
To be 

tapped  
0.17 MLD 

46.  Valmiki Colony 
To be 

tapped  
0.54 MLD 

47.  Indra camp 
To be 

tapped  
0.44 MLD 

48.  Near Janak 
Nagar 

To be 
tapped  

0.62 MLD 

49.  Below Railway 
Line 

To be 
tapped  

0.05 MLD 

50.  Gaddhe Wali 
Gali 

To be 
tapped  

2.71 MLD 

51.  Near Najipura  
To be 

tapped  
1.03 MLD 
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52.  Panjabi Bagh-1 
To be 

tapped  
0.3 MLD 

53.  Panjabi Bagh-2 
To be 

tapped  
0.02 MLD 

54.  Panjabi Bagh-3 
To be 

tapped  
0.9 MLD 

55.  Near Police 
ground behind 
STP 

To be 
tapped  

0.7 MLD 

 
Details of Drains which are Connected to 38 MLD STP (Functional) Malhipur Road, Sre. 

56.  Kalyani Sales 

Nagar 
Nigam 

Saharan
pur 

Tapped 0.6 MLD 

38 
MLD 
STP 

     
57.  Brij Transport 

Partially 
tapped 

8.73 MLD 
     

58.  Chawala 
Property Delar-
Hathi Gate 

Tapped 10.44 MLD 
     

59.  Taj Nalla 
Partially 
tapped 

14.36 MLD 
     

60.  Chilkana Nalla     
(Dhobi Ghat) 

Partially 
tapped 

17.41 MLD 
     

61.  Indra Basti 1 
drain 

Tapped 0.04 MLD 
     

62.  Jamshed Nai 
(Near 
Dhobighat) 

Tapped 0.06 MLD 

     
63.  Panjabi Barat 

Ghar 
Tapped 0.1 MLD 

     
64.  Hanuman 

Mandir  near 
Ghantaghar 

Tapped 0.2 MLD 
     

65.  Numaish camp 
-aarti tent 
house 

Tapped 0.17 MLD 
     

66.  Bhagat singh 
chowk ke 
samne 

Tapped 0.25 MLD 
     

67.  Ashu sharma Tapped 0.25 MLD      
68.  Near Jai 

General store -
Link Road 

Tapped 0.3 MLD 
     

69.  Near shiv 
mandir 
(dr.Mehta) 

Tapped 0.3 MLD 
     

70.  Near Peer 
Pahalwan Pulia 

Tapped 0.33 MLD 
     

71.  Numaish Camp 
Rikshaw Stand 

Tapped 0.3 MLD 
     

72.  Jawahar Nagar 
Bansal 
Publisher  

Tapped 0.4 MLD 
     

73.  Govind Nagar            
Shri Harimal 
Niwas 

Tapped 0.35 MLD 
     

74.  Pratap clinic             
Jain college 
road 

Tapped 0.4 MLD 
     

75.  Natraj 
Drycleaners 

Tapped 0.45 MLD 
     

76.  State Bank of 
Patiyala, Pul 
Jogiyan 

Tapped 0.45 MLD 
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77.  Near vardan 
Hospital- Link 
road 

Tapped 0.45 MLD 

     
78.  Govind Nagar           

Shri Ganga 
devi Niwas 

Tapped 0.45 MLD 
     

79.  Railway Drain Tapped 0.45 MLD      
80.  Gill colony            

Charch ky pass 
Tapped 0.45 MLD 

     
81.  Police up 

Mahanirikshak 
niwas 

Tapped 0.45 MLD 
     

82.  Karamchari 
Rajya Bima 
NigamJain 
collegeRoad 

Tapped 0.45 MLD 

     
83.  Jai lakshmi 

furniture house 
malhipur road 

Tapped 0.45 MLD 
     

84.  Swami Dental 
Clinic 

Tapped 0.5 MLD 
     

85.  Dalmandi 
Pumping 
station 

Tapped 0.44 MLD 
     

86.  Karlya 
Sahayak 
Chhetra 
Prabhandak 

Tapped 0.55 MLD 

     
87.  Parmesti Das 

Jewellars court 
road 

Tapped 0.55 MLD 
     

88.  Baba Deep 
Garments Jain 
college road 

Tapped 0.55 MLD 
     

89.  Govind Nagar           
Shri Mohan 
Niwas 

Tapped 0.55 MLD 
     

90.  Mayur service 
Centre Link 
road 

Tapped 0.55 MLD 
     

91.  Nalla Near 
Hakikat nagar 
teraha 

Tapped 0.55 MLD 
     

92.  Rajdhani 
Plywood 

Tapped 0.58 MLD 
     

93.  Jogiyan Pull 
near Ganpati 
Cellphone 

Tapped 0.58 MLD 
     

94.  Macchali Bazar Tapped 0.61 MLD      
95.  Bharti Dairy            

court road 
Tapped 0.65 MLD 

     
96.  Satyug 

Aashram Nala 
Tapped 0.51 MLD 

     
97.  Pathanpur            

Ajmer Niwas 
Tapped 0.7 MLD 

     
98.  Sabzi Mandi 

Pull* 
Tapped 0.72 MLD 

     
99.  Sharab Theka 

ky samne 
Partially 
tapped 

0.73 MLD 
     

100. Khumran Pul 
Mandi ky Pass 

Tapped 0.75 MLD 
     

101. Near janak 
Hotel 

Partially 
tapped 

1.0 MLD 
     

102. Saket Colony Tapped 0.12 MLD         
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Urban Local Body information 
Rampur Maniharan- 

103. On 
Islamnagar 
Bypass Road, 
from Goga 
Mhadi to 
Rajbaha 

Distt-
Saharan

pur 
ULB-
Nagar 

Panchay
at 

Rampur 
Manihar

an 

 

Untapped 1.11 

STP 
Perpo
sed, 
But 
Suitab
le 
Land 
not 
Identi
fied 
till 
now 
Bio 
Reme
diatio
n 
Done 
on All 
Drain 

Suitabl
e Land 
for STP 
Not 
Identifi
ed till 
now 
 

Fund not 
allocated 
to the 
ULB 
 

When 
the 
Suitab
le 
Land 
is 
identif
ied for 
STP 
then 
after 
two 
year 
STP 
Will 
Functi
onal 

When 
STP is 
Function
al with 
one 
month 
All 
Househo
ld 
connect 
to the 
STP 
 104. From 

Thakurdwara 
Temple to 
Kali Bharoh 
Pond 

 

Untapped 0.22 

105. In Mohalla 
Ikram, from 
Ambedkar 
Chowk to 
Rajbaha 

 

Untapped 0.37 

106. From Babar’s 
Nursery to the 
Pond near 
Satiyo 

 

Untapped 0.16 

Gangoh- 

107. 

From Idgah 
Pulia to 
Mahadi 

NPP 
gangoh 

Tapped/ 
screen 

instolled 6.4 

STP 
Perpo
sed, 
But 

Suitab
le 

Land 
not 

Identi
fied 
till 

now 
Bio 

Reme
diatio

n 
Done 
on All 
Drain 

Suitable 
Land 
for STP 
Not 
Identifi
ed till 
now 

Fund 
not 
allocate
d to the 
ULB 

When 
the 
Suita
ble 
Land 
is 
identi
fied 
for 
STP 
then 
after 
two 
year 
STP 
Will 
Funct
ional 

-When 
STP is 
Function
al with 
one 
month 
All 
Househo
ld 
connect 
to the 
STP 

Chilkana- 

108. In Mohalla 
Garhi, from 
Chhajjumal’s 
shop to Afzal’s 
shop. 

NP 
Sultanp

ur 
Chilkan
a Distt 
Sahara
npur  

Tapped/ 
screen 

instolled 
0.09 

A 
nature
-based 
techno

logy 
used-
water 
mana
gemen

t 
treat

Land 
Alloted 

 

The 
DPR 

for the 
used-
water 

manage
ment 

treatme
nt plant 

has 
been 

The 
DPR 
has 
not 

been 
appro

ved 
yet. 

 

The 
timeline 
will be 

determin
ed only 

after the 
DPR is 

approve
d. 
 

109. In Mohalla 
Garhi, from 
Sapna 

 
Tapped/ 
screen 

instolled 
0.07 
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Cinema to 
Kaggo Wali 
Johdi. 

ment 
plant 

is 
propo
sed to 

be 
establi
shed 

submitt
ed to 
the 

Directo
rate. 

 

110. In Mohalla 
Garhi, from 
District Co-
operative 
Bank to Office 
of Bus Union. 

 
Tapped/ 
screen 

instolled 
0.06 

111. In Mohalla 
Mazhar 
Hasan/Garhi, 
from Rasid 
Basati’s shop 
to Haji’s 
Chakroad. 

 
Tapped/ 
screen 

instolled 
0.08 

112. In Mohalla 
Mazhar 
Hasan, from 
Punjab 
National Bank 
to Rasid’s 
house. 

 
Tapped/ 
screen 

instolled 
0.05 

113. In Mohalla 
Mazhar 
Hasan, from 
Islam’s house 
to Kashmiri’s 
shop. 

 
Tapped/ 
screen 

instolled 
0.07 

114. In Mohalla 
Mazhar 
Hasan, from 
Punna’s house 
to P.W.D. 
Pulia. 

 
Tapped/ 
screen 

instolled 
0.05 

115. In Mohalla 
Mazhar 
Hasan, from 
Yunus 
Qureshi 
(Sabhasad)’s 
house to 
Transformer. 

 
Tapped/ 
screen 

instolled 
0.06 

116. In Mohalla 
Hamid Hasan, 
from Nazim’s 
house to 
Manjoor’s 
field. 

 
Tapped/ 
screen 

instolled 
0.07 

117. In Mohalla 
Hamid Hasan, 
from 
Ramprasad 
(carpenter)’s 
house to 
Meere’s 
Nursery. 

 
Tapped/ 
screen 

instolled 
0.08 

118. In Mohalla 
Zakir Husain, 
from Suraiya 

 
Tapped/ 
screen 

instolled 
0.06 
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Gate to 
Muzammil’s 
house. 

119. In Mohalla 
Kothiwala, 
from 
Jalsingh’s 
house to Shiv 
Mandir. 

 
Tapped/ 
screen 

instolled 
0.05 

120. In Mohalla 
Kothiwala, 
from Nagar 
Panchayat 
Office to 
Kashmiri’s 
enclosure. 

 
Tapped/ 
screen 

instolled 
0.07 

121. In Mohalla 
Kothiwala, 
from 
Subhash’s 
kiosk to the 
Pond. 

 
Tapped/ 
screen 

instolled 
0.09 

122. In Mohalla 
Kothiwala/Ma
ndirji, from 
Dhobi Wale 
Pond to 
Rasid’s house. 

 
Tapped/ 
screen 

instolled 
0.08 

123. In Mohalla 
Sholal, from 
Arush house 
to Kanat’s 
garden. 

 
Tapped/ 
screen 

instolled 
0.09 

Sarsawa- 

124. From 
Chilkana 
Road to Idgah 

NPP 
Sarsaw

a 

Tapped/ 
screen 

installed 
1.6 

A 
nature
-based 
techno
logy 
used-
water 
mana
gemen
t 
treat
ment 
plant 
is 
propo
sed to 
be 
establi
shed 

Land 
Alloted 
  

The 
DPR 
for the 
used-
water 
manage
ment 
treatme
nt plant 
has 
been 
submitt
ed to 
the 
Directo
rate. 
 

The 
DPR 
has 
not 
been 
appro
ved 
yet. 
 

The 
timeline 
will be 
determin
ed only 
after the 
DPR is 
approve
d. 
 

125. From Public 
Toilet to 
Highway 
Tiraha 

Sahara
npur 

Tapped/ 
screen 

installed 
1.95 

Deobond- 

126. 

Kutti Rorad 
Drain 

NPP 
Deoban

d 
Saharan

pur 

tapped 6  MLD 

20 
MLD
STP 
Propo
sed 

The 
purchas
e of 
0.998 
hectare

Against 
the 
sanctio
ned 
amount 

Dec 
2027 

The 
operatio
nal work 
plan for 
the STP 
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127. 

Suger Mill 
Drain 

  9 MlD 

 s of 
land 
located 
in 
Village 
Akbarp
ur, 
Pargan
a and 
Tehsil 
Deoban
d, for 
the 
constru
ction of 
the 
I&D 
works 
and a 
20 
MLD 
capacit
y STP 
under 
Nagar 
Palika 
Parisha
d 
Deoban
d, 
District 
Sahara
npur, 
has 
been 
complet
ed 

of ₹248 
lakh, a 
total of 
₹232 
lakh 
has 
been 
spent 
for land 
acquisit
ion. The 
Letter 
of 
Award 
(LOA) 
for the 
constru
ction of 
the STP 
has 
been 
issued 
by the 
Jal 
Nigam. 

will be 
prepared 
and 
submitte
d to the 
governm
ent after 
it 
becomes 
function
al. 

Nanauta- 

128. Gangoh 
Road Drain 

Sahara
npur/ 

NP 
Nanaut

a  

Tapped/ 
screen 

instolled 
0-75 MLD 

STP 
Perpo
sed, 
But 
Suitab
le 
Land 
not 
Identi
fied 
till 
now 
Bio 
Reme
diatio
n 
Done 
on All 
Drain 

Suitabl
e Land 
for STP 
Not 
Identifi
ed till 
now 
 

Fun
d 
not 
alloc
ated 
to 
the 
ULB 
 

When the 
Suitable 
Land is 
identified 
for STP 
then after 
two year 
STP Will 
Functional 

When 
STP is 
Function
al with 
one 
month 
All 
Househo
ld 
connect 
to the 
STP 
 

129. Delhi 
Saharanpur 
Road Drain 

Tapped/ 
screen 

instolled 
1-20 MLD 

130. Deoband 
Road Drain 

Tapped/ 
screen 

instolled 
0-56 MLD 

131. Kanoongoya
n Drain 

Tapped/ 
screen 

instolled 
0-70 MLD 

132. 

Afganan 
South Drain Tapped/ 

screen 
instolled 

0-62 MLD 

Titron- 
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133. Sati Wala 
Drain NP 

Titron 

Tapped/ 
screen 

instolled 0.21 MLD 

Waste 
stabliz
ation 
Pond 

land 
allotted 
 

Not 
Receive
d 
yet 

Land 
is 
availa
ble 
and 
DPR 
has 
been 
Send 
for 
appro
val to 
state 
after 
the 
appro
val of 
DPR 
timeli
ne 
has 
been 
decid
ed for 
STP 

After the 
completi
on of 
STP 
within a 
year all 
the 
househol
d 
connecti
vity 
to the 
STP has 
been 
made 

134. Police Chowki 
Wala Drain Sahara

npur 

Tapped/ 
screen 

instolled 0.19 MLD 

Waste 
stabliz
ation 
Pond 

135. Valmiki 
Baithak Wala 
Drain   

Tapped/ 
screen 

instolled 0.13 MLD 

Waste 
stabliz
ation 
Pond 

136. Gangoh 
Bypass Wala 
Drain   

Tapped/ 
screen 

instolled 0.32 MLD 

Waste 
stabliz
ation 
Pond 

137. Kantu Mandir 
Wala Drain 

  

Tapped/ 
screen 

instolled 0.12 MLD 

Waste 
stabliz
ation 
Pond 

138. Fakiron Wala 
Drain 

  

Tapped/ 
screen 

instolled 0.20 MLD 

Waste 
stabliz
ation 
Pond 

139. Old Bus Stand 
Wala Drain 

  

Tapped/ 
screen 

instolled 0.21 MLD 

Waste 
stabliz
ation 
Pond 

140. Garhi Bus 
Stand Wala 
Drain   

Tapped/ 
screen 

instolled 0.32 MLD 

Waste 
stabliz
ation 
Pond 

141. Rizwan Taule 
Wala Drain 

  

Tapped/ 
screen 

instolled 0.15 MLD 

Waste 
stabliz
ation 
Pond 

BEHAT-  

142. From 
Chakrata 
Road Pulia, 
passing 
through 
Janata Inter 
College, up to 
Shamshan 
Ghat and 
Hospital. 

NP 
Behat 

Tapped/ 
screen 

instolled 
2.9 MLD 

STP  
Perpo
sed, 
But 
Suitab
le 
Land 
Not 
Identi
fied 
Till 
Now 
Bio 
Reme
diatio
n 
Done 
On All 
Drain 

Suitable 
Land 
For 
STP 
Not 
Indentif
ied Till 
Now 

Fund 
Note 
Allocate
d To 
The 
ULB 

When 
The 
Suita
ble 
Land 
Is 
Identi
fied 
For 
STP 
Then 
After 
Two 
year 
STP 
Will 
Funct
ional 

When 
STP Is 
Function
al With 
One 
Month 
All 
Househo
ld 
Connect 
To The 
STP 

143. From Church 
Pulia to 
Forest 
Department 
Depot. 

NP 
Behat 

Tapped/ 
screen 

instolled 2.1 MLD  
AMBETA- 

144. Gangoh 
Baypass 
road Drain 

NPP 
Ambeta  

tapped 

0.91 

Waste 
stabliz

land 
allotted 
 

Not 
Receive
d 

Land 
is 
availa

After the 
completi
on of 
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145. Mohlla Kila to 
Banyo wali 
Johdi 
Drain 

Sahara
npur 

tapped 

0.29 

ation 
Pond 

yet ble 
and 
DPR 
has 
been 
Send 
for 
appro
val to 
state 
after 
the 
appro
val of 
DPR 
timeli
ne 
has 
been 
decid
ed for 
STP 

STP 
within a 
year all 
the 
househol
d 
connecti
vity 
to the 
STP has 
been 
made 

146. Mohlla Pattya 
road 
Drain 

tapped 

0.20 
147. Mohlla 

Nyabans 
Islamnagar 
road 
Drain 

tapped 

0.17 
148. Mohlla Bazar 

Aslam Luhar 
to Sa  
pond Drain 

tapped 

0.30 
CHILKANA- 

149. Chutmalpur 
Bus Stand 
Drain 

Sahara
npur/ 

NP 
Chhut
malpur  

Tapped/ 
screen 

instolled 

1.49 MLD STP 
Perpo
sed, 
Villag
e 
Bhans
raw 
Land 
Identi
fied 
till 
now 
Bio 
Reme
diatio
n 
Done 
on All 
Drain 

land 
allotted 
in 
Village 
Bhansr
aw 
District 
Sahara
npur 

Fund 
not 
allocate
d to the 
ULB 

When 
Fund 
Reciv
e for 
STP 
then 
after 
two 
year 
STP 
Will 
Funct
ional 

When 
STP is 
Function
al with 
one 
month 
All 
Househo
ld 
connect 
to the 
STP 

150. Dehradoon 
Road Drain 

Tapped/ 
screen 

instolled 

0.82 MLD 

151. Kalsiya Road 
Drain 

Tapped/ 
screen 

instolled 

0.68 MLD 

152. Chutmalpur 
to Saharanpur 
Road Drain 

Tapped/ 
screen 

instolled 

0.44 MLD 

NAKUR- 
153. Hospital road 

Sahara
npur 
NPP 

Nakur   

Tapped 1.24 A 
nature
-based 
techno
logy 
used-
water 
mana
gemen
t 
treat
ment 
plant 
is 
propo
sed to 
be 

As per 
the 
standar
ds, the 
process 
of 
selectin
g the 
aforeme
ntioned 
land is 
currentl
y in 
progres
s. 
 

The 
urban 
local 
body 
has not 
receive
d the 
funds 
for the 
STP 
plant. 
 

At 
prese
nt, 
land 
is not 
availa
ble. 
Once 
the 
land 
is 
allotte
d, the 
DPR 
will 
be 
forwa

Within 
one year 
of the 
completi
on of the 
STP, all 
househol
ds will 
be 
connecte
d to it. 
 

154. Idhgah road Tapped 0.93 
155. Sarsawa road Tapped 0.31 
156. Near Block 

office , road 

Tapped 0.62 
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                                                                        çHkkxh; funs'kd 

                                                     lkekftd okfudh çHkkx                      

                                                                        lgkjuiqjA 

 

  

establi
shed 

rded 
to the 
gover
nmen
t for 
appro
val. 
After 
the 
DPR 
is 
appro
ved, 
the 
timeli
ne for 
the 
STP 
will 
be 
finaliz
ed. 
 

CHHUTMALPUR- 

157. Chutmalpur 
Bus Stand 
Drain 

Sahara
npur/ 

NP 
Chhut
malpur  

Tapped/ 
screen 

instolled 

1.49 MLD STP 
Perpo
sed, 
Villag
e 
Bhans
raw 
Land 
Identi
fied 
till 
now 
Bio 
Reme
diatio
n 
Done 
on All 
Drain 

land 
allotte 
in 
Village 
Bhansr
aw 
District 
Sahara
npur 

Fund 
not 
allocate
d to the 
ULB 

When 
Fund 
Reciv
e for 
STP 
then 
after 
two 
year 
STP 
Will 
Funct
ional  

When 
STP is 
Function
al with 
one 
month 
All 
Househo
ld 
connect 
to the 
STP 

158. Dehradoon 
Road Drain  

Tapped/ 
screen 

instolled 

0.82 MLD 

159. Kalsiya Road 
Drain  

Tapped/ 
screen 

instolled 

0.68 MLD 

160. Chutmalpur 
to Saharanpur 
Road Drain 

 

Tapped/ 
screen 

instolled 

0.44 MLD 
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Additional information- 

1. Total number of drains: 155 

 
2. Total House hold – 181796 

Sewer Connections: 
I. 41,371 household connections completed by Nagar Nigam, Saharanpur in 

Existing 38 MLD STP. 
II. 4,861 household connections completed by Jal Nigam (Urban) under scheme 

sewerage subzone 1 part1 Existing 38 MLD STP. 

 According to Jal nigam urban the action plan for the work of sewer line and sewer house 
 connection in saharanpur city has been prepared and submitted to Central Government 
 under Amrut 2.0 programme subject to approval of Action Plan. The tender will be 
 invited after Commissioning of 135 MLD STP 

 
3. Drains partially tapped: 5 (Fully to be tapped in 135 mld Stp) 

Total discharge connected Partially tapped: 42.23 MLD. 

     4.  135 MLD cost Breakup- 
 266.34Cr work cost  
 290.34Cr mainatance charge for 15yrs 
 20.55Cr project supervision cost 

 Total cost-  577.23 Cr 
 Timeline for completion is 31 oct 2027. 
 

4. 38 Mld Malhipur road Location-           Lat- 29.9370168  
                    Long- 77.5507917 
          135 MLd STP Malhipur road Location- Lat- 29.934139 
               Long- 77.554780    
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fagy: 

HAHYR, 3T O, 2025 

(31T$OO �0 340/2022, HOYO O 872/2018, YHOYO 0 875/ 2014 yd yHOYO 

HqÉ- 3II451 yaiG 291/250/SMCG-UP/04 f¢-i# 11.08.2025 
sflau ftooi fr Ho HT-200/2014 

HIO EttTI 
ta fiH 23.072025 

Digitally signed by 
PANKAJ KUMAR SHUKLA 
Date: 28-08-2025 
18:01:GATfts qfeaÌ/HG Hfda, 
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Name of Drain 

Kaleshwar 

Kaccha 
Nala 

Kubri 
Ghat Nala 

Gujrati 
Nala 

II 

District/ 

Town 

Kaushambi 
NP 

Daranagar, 
Kadadham 

III 

Or 

If tapped Quantity 

untapped 

IV 

Untapped 

of sewage 
discharge 
d from the 
drain 

1.15 MLD 

0.20 MLD 

0.50 MLD 

STP to which 
the drain is 
proposed to be 
connected after 
tapping 

The sewage of 
the Nala is 

being treated 
through 

Bioremediation 
method by the 

ULB 

Yes 

Status of land allotted for Status of funds provided for Timeline for Timeline 
STP the STP making the STP completing 

functional 

The land for STP has 
been demarcated/Alloted 

by the ULB 

As the financial 

sustainability of the ULB is 
not sound to bear the ULB 

share and O&M cost in case 

of SBM, a proposal for 
construction of STP shall be 
placed in the next meeting 

of District Ganga 
Committee for decision 

regarding implementation 
under either Namami Gange 

or SBM. After approval, 
DPR will be prepared by UP 
Jal Nigam (Urban) in case 

of SBM and by UP Jal 
Nigam (Rural) in case of 

Namami Gange 

VI 

2 Year after 

approval of the 
DPR 

Digitally signed by 
PANKAJ KUMAR SHUKLA 
Date: 28-08-2025 
17:59:20 

VI 

for 
the 

household 

connectivity to the 
STP 

2 Year after 
approval of the 

DPR 
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dk;kZy; vf/k’kklh vfHk;Urk] fuekZ.k [k.M] m0iz0 ty fuxe¼uxjh;½] 
’kknhiqj [kqnZ] Qrsgiqj& 212601 (Email ID : ee_cd_fatehpur@yahoo.in) 

i=kad %  1113     @ ,u0th0Vh0  @ 01   fnukad % 28-08-2025 
lsok esa] 

izHkkxh; oukf/kdkjh 
ftyk xaxk lfefr] 
ea>uiqj] tuin& dkS'kkEchA 

fo"k;%& ek0 jk"Vªh; gfjr vf/kdj.k ubZ fnYyh eas ;ksftr ewy vkosnu la[;k&200@2014 ¼vkbZ0,0 ua0 340@2022] 
,e0,0 ua0 872@2018] ,e0,0 ua0 875@2014 ,oa ,e0,0 ua0 480@2018½ ,e0lh0 esgrk cuke 
;wfu;u vkWQ bf.M;k ,.M vnlZ esa ikfjr vkns'k fnukad 23-07-2025 ds vuqikyu ds lEcU/k esaA 

egksn;] 
mijksDr fo"k;d voxr djkuk gS fd tuin&dkS'kkEch dh nkjk uxj dMk+/kke] uxj iapk;r ls mRlftZr ,sls 

ukys tks xaxk unh esa fey jgsa gS] ds lEcU/k esa mDr uxj iapk;r ls okafNr lwpuk ladfyr djrs gq;s fu/kkZfjr izk:i esa 
Hkjdj vxzsrj vko';d dk;Zokgh gsrq izsf"kr gSA  

 

I II III IV V VI VII 
Name of Drain  District/ Town If tapped 

or 
untapped 

Quantity 
of sewage 
discharged 
from the 
drain 

STP to which 
the drain is 
proposed to be 
connected after 
tapping 

Status of 
land 

allotted for 
STP 

Status of funds 
provided for the 
STP 

Timeline 
for 
making 
the STP 
functional 

Timeline for 
completing 
the household 
connectivity 
to the STP 

1 Kaleshwar 
Kaccha 
Nala 
 

Kaushambi/NP 
Daranagar, 
Kadadham 

 
 

Untapped 

 
 
1.15 MLD 

The Seweage 
of this Nala is 
being  treated 

through 
Bioremediation 
method by the 

ULB 

Yes 
The land 
for STP 
has been 

demarcated 
/ Allotted 

by the 
ULB 

As the financial 
sustainability of 
the ULB is not 

sound to bear the 
ULB share and 

O&M cost in case 
of SBM, a 

proposal for 
construction of 
STP shall be 

placed in the next 
Zila Ganga Samiti 
meeting of district 

Kaushambi for 
decision regarding 

implementation 
under either 

Namami Gange or 
SBM. After 

approval, DPR 
will be prepared 
by UP Jal Nigam 
(Urban) in case of 
SBM and by UP 

Jal Nigam (Rural) 
in case of Namami 

Gange. 

 
 

2 Year 
after 

approval 
of the 
DPR 

 
 
 

2 Year after 
approval of 

the DPR 
 

2 Kubri 
Ghat Nala 

 
 
0.20 MLD 

3 Gujrati 
Nala 

0.50 MLD 

 

Hkonh; 
 

 

 

 

 

 

            ¼egs’k dqekj½ 
vf/k’kklh vfHk;Urk 

i0̀la0 ,oa fnukad mijksDrkuqlkjA 
izfrfyfi& fuEufyf[kr dks lwpukFkZ ,oa vko';d dk;Zokgh gsrq izsf"krA 

1& ftykf/kdkjh@v/;{k] ftyk xaxk lfefr dkS'kkEch dks lknj voyksdukFkZ izsf"krA 
2& eq[; fodkl vf/kdkjh@uksMy vf/kdkjh] ftyk xaxk lfefr dkS'kkEchA 

3& vf/k'kklh vf/kdkjh] nkjkuxj dM+k/kke uxj iapk;r] tuin&dkS'kkEchA 

                                         vf/k’kklh vfHk;Urk 

mRrj izns'k ty fuxe ¼uxjh;½ 42465
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480/2018) qHoro 5T H yfuT d5 zfgy qug YGH yfRT TÈ faÍA 07.04 2025 

4 

2 

2 

(uTu), Iat| 

, 2025 

Digitally signed by 
MADHUSUDAN HULGI 
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qaT- 197 4/24-5 

1914 /2g-5 

Islnpos! 

frar HAfA 
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qas� 1945/29- S faia, HuYOTIR, -2025 

348T 
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The information be provided in the following tabulated form: 

Name of Drain 

Laddawala, 
RamTilla, 

Akhbari Mohaala 
Drain 

MC MEHTA vs. UOI OA.NO.200/2014 

DISTRICT NAME - MUZAFARNAGAR 

District/ 
Town 

Kishnapuri 
Drain 

Muzaffarnagar 

Khadarwala & |Muzaffarnagar 
old Khalapar 

Drain 

Muzaffarnagar 

If tapped Quantity of 
sewage 

discharged 
from the 

drain 

or 

untapped 

Tapped 

Tapped 

Tapped 

9.50 MLD 

21.0 MLD 

2.0 MLD 

STP to 
which the 

drain is 
proposed 

to be 
connected 

after 
tapping 

32.5 

Status of 
land allotted 

for STP 

Commissioned 

MLD(Kidwai /Operational 
Nagar) 

32.5 
MLD(Kidwai 

Nagar ) 

Commissioned 

/Operational 

Status of 

funds 

provided 
for the STP 

STP Was 
commissione 

d in year 
1999. 

STP was 
commissione 

d in year 
1999. 

STP vas 32.5 Commissioned/ 

MLD(Kidwai Operational commissioned 

Nagar) in year 1999. 

Timeline for Timeline for 
making the completing 

STP 
functional 

1999 

1999 

1999 

the 
household 

connectivity 
to 

That STP 

|7700 nos. sewer 
house 

connections are 

already 
completed in 

AMRUT-1.0. In 

AMRUT-2.0 

program for 

approval. After 
approval and 

tendering, sewer 
house 

connections 

work will be 
done. 

42
46

9
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Name of Drain 

Sahawali Drain 

Nai Basti Drain 

Krishnapuri Drain 

Khadarwala Drain 

District 

Town 

Shamshen Ghat 
Drain 

Sabil Mandi Drain 
(Budhana) 

(Budhana) 

Quantity of 
sewage 
discharged 

untappe from the 
drain 

Sujru Village Drain Muzaffarnagar Tapped 

If 

tapped 
Or 

d 

Muzaffarnagar Tapped 

Muzaffarnagar lapped 

Dhobhi Ghat Dran Muzaffarnagar 
(Budhana) 

Muzaffarnagar Tapped 

Muzaffarnagar lapped 

Muzaffarnagar 

Muzaffarnagar 

Tapped 

Tapped 

Tapped 

22.80 MLD 22 MLD STP 
Shahwali 

1.71 MLD 

2.08 MLD 

5.41 MLD 

1.24 MILD 

STP to 
which the 
drain is 

proposed to 
be connected 

after 

2.30 MLD 

tapping 

Commissi STP was 
Çommissioned 

oned/Oper in year 2024. 
ational 

32.5 MLD STP Commissi 

Kidwai Nagar oned/Oper 
ational 

16.83 MLD 32.5 MLD STPI Commissi 

Kidwai Nagar oned/Oper 
ational 

32.5 MLD STP Commissi STP was 
Çommissioned 

Kidwai Nagar oned/Oper in year 2025. 
ational 
Commissi STP was 

Çommissioned 
oned/Oper in year 2023. 

ational 
STP was Commissi 

commissioned 
oned/Oper in year 2023. 

ational 

3.86 MLD 

32.5 MLD STP 

Kidwai Nagar 

10 MLD STP 
Budhana 

10 MLD STP 
Budhana 

Status of Status of 
land funds 

provided for 
the STP 

10 MLD STP 
Budhana 

allotted 
for STP 

Commissi STP was 
çommissioned 

oned/Oper in year 2023. 
ational 

STP was, 
Çommissioned 
in year 2024. 
STP was 

Commissioned 
in year 2025. 

Commissi STP was 
Çommissioned 

oned/Oper in year 2023. 
ational 

Timeline 
for 

October 
2023 

making 
the STP connectivity to 
functional that STP 

Feburary 
2024 

Feburary 
2024 

June-2025 

June-2025 

October 
2023 

October 
2023 

Timeline for 

October 
2023 

completing the 
household 

DPR sent for 
Approval 

DPR sent for 

Approval. 

DPR sent for 

Approval. 

DPR sent for 
Approval 

DPR sent for 
Approval. 

DPR sent for 
Approval. 

DPR sent for 
Approval 

DPR sent for 

Approval. 

42
47

0
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Name of Drain 

Dhobhi Drain 

Sabzi 
Drain 
Nadi 
Drain 

Name of Drain 

Distric/To 

Mandi Muzaffarn 
agar/ 

Mandir Budhana 

Khatauli NPP 

Wn 

II 
District/To 

Wn 

Muzaffarn 

agar/ 
Khatauli 

III 

If tapped 
or 

untapped 

Tapped 

Tapped 

Tapped 

III 

If tapped 
Or 

untapped 

Untapped 

IV 

Quantity of 
Sewage 

discharged 
from the 

drain 

0.79 

0.85 

IV 

Quantity of 
Sewage 

discharged 
from the 

drain 

9 MLD 

STP to which 
the drain is 

proposed to 
be connected 

after tapping 
Budhana STP 
Budhana STP 

Budhana STP 

STP to which 
the drain is 
proposed to 

be connected 
after tapping 
Khatauli STP 

Status of 
land 

allotted for 
STP 

Commissio 

ned/Operati 
onal 

Status of 
land 

allotted for 
STP 

Allotted 

Status of 
funds 

provided 
for the STP 

STP was 
commission 

cd in year 
2022. 

Status of 
funds 

provided 
for the STP 

SBM-2.0 

VI 
Timeline 

for making 
the STP 

functional 

STP is 
functional 
from year 

2022 

VI 
Timeline 

for making 
the STP 

functional 

STP will be 
functional 
from year 
June 2027 

VII 
Timeline for 

completing 
household 

connectivity 
to that STP 

6000 nos. 
sewer house 
connections 

are completed. 

VII 
Timeline for 

completing 
household 

connectivity 
to that STP 

After 

Completion, 
sewer house 

connections 
work will be 

done. 
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2 

qafE- 712/35-3 

Ho VI grd sfO, s f fur O- A- No- 200/ 2014 (LA no- 340/2022, MA No 
872/2018 MA No- 875/2014, MA No- 480/ 2018) M-C- Mehta Vs of Union of India and others ta 

fi, yuHTR, 

afaff 
vate 7 (2/35-3 fRts vutRngR 

3"|s6-2025 I 

8840313493 

9045647610 

folIa/31e42I 
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6Sy /29-1 t-i6, EIy3. 

HTO Iy fta str, T$ ftot ftareta Original Application No. 200/2014 
(IA No. 340/2022, M.A No. 872/2014 MA No. 480/2018) M.C. Mehta Verus of 

India & Ors. yRd HIO VIH gRd sfpRU TÈI is 23.07.2025 $ 3q4lci1 

UP/04 f 11.08.2025 | 

6S4 

27 3T, 2025 

11.08.202s hH À HO VIN gRT sfou, 1s fef fdT Original Application No. 
200/2014 (IA No. 340/2022, M.A No. 872/2014 MA No. 480/2018) M.C. Mehta Verus of India 

/29-1, f¢ifoa | 

(3eif tfcch) 

42473

FreeText
ANNEXURE R-11



+ qats- )41 

3 

4 

1 

2 3 

4 

2 

5 

GYRTGT faqus 3I pruf yats 626/29-1 BIys fi� 26.08.2025 T HIT 4TO Iu zR+ 3chU, s fo faarr Original Application No. 200/2014 (LA No. 
340/2022, MA No. 872/2014, MA No. 480/2018) M.C. Mehta Verus of India & Ors. 4IRT H0 

FOto-210, fku a, faBTY g, UIysI 
04 

HIO I tR+ 3fahWI, ct 

Learned Counsel for the applicant has 
pointed out that in terms of the 
previous directions, report in respect 
of 32 districts have been received. 
She has raised a serious concern 
about treating some of the rivers as 
drain in these reports and efforts to 
tap these rivers in the name of drains. 
She has pointed out the status of river 
Chhoiya (Baha) which is treated to be 
as drain in the report on page 41992 
as under: 

200/2014 (lA No, 340/2022, MA M.C. Mehta Verus of India & Ors. qR HIO VIs gRT AOU IRI 

She has also pointed out that Chhuiya 
is a river in Hardoi but it has been 
treated as drain in the report on page 
42003 as under; 

EAYasar2025\Let. Aue 2025.Docx 41 

VHIY/hH HO -9473942603 
go-ta i- cdupjnhpu1@gmail.com 

No. 

Kali East in Hapur has also been treated as drain in the report on page no.42015 as under: 

She has further submitted that river G4 EIYG 

rfi-)6lo8|25 

aRT Original Application No. 872/2014, MA No. 480/2018) 

HH 
fr và gt tty 
Hs Otoo 

r olc 
z rjT 4 

TaUTH 8 
OA no. 128/2021 
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5 

6 

6 

7 

Referring to the Sot river, she has 
submitted that on page 42027 a 
disclosure has been made which is 
not clear and it appears from the 
disclosure that Sot river is also 
treated to be drain. 
Submission of Learned Counsel for 
the applicant is that rivers cannot be 
allowed to be treated as drain and 
they cannot be allowed to be tapped. 
She has raised a concern that if this is 
allowed then a day may come when 
even the important rivers flowing 
from the State may be treated as drain 
by the State's authorities and there 
may be an attempt. to tap them. 

1. forifarT 4EEU, EIySI 
2. H faOH IROT, EIySI 

E:AYasan2025Let. Aug 2025.Docx 42 

Prevention of Pollution of River Kali by 
Interception and Diversion of Hapur City 
Drain with Appurtenant work of Hapur 

3/-fa 6 MLD YHOToio HEZT4 
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OFFICE OF THE EXECUTIVE ENGINEER. DIVISION OFFICE, UP JAL NIGAM (RURAL), HAPUR. 

Name of Drain 

Hapur Drain-1 
(City drain) 

Garh Drain 

Intormation required in compliance of Hon'ble NGT Order dated 23.07.2025 in O.A. 200/2014 MC Mehta Vs UOl and Ors. 

Garh Drain 

District 
Town 

Hapur 

Hapur 

Hapur 

tf tapped or 
untapped 

3 

Untapped 
Drains 

Tapped 
Drains 

Tapped 
Drains 

Quantity of 
sewage 

discharged 
|from the drain 

3.82 MLD 

2.5 MLD 

5 MLD 

STP to which the drain is proposed to be 
connected after tapping 

5 

STP 6 MLD 

(Under Construction) 

Tapped to 3 MLD STP at Garhmukteshwar 

Tapped to 6 MLD STP at Garh 

Status of 
land 

allotted 
for STP 

6 

Yes 

Status of 

funds 

provided 
for the 

STP 

Yes 

7 

Available Available 07.02.2026 

Timeline for 

making the 
STP 

functional 

Yes Completed 

Yes 

Timeline for 

completing the 
household 

connectivity to 
that STP 

To be executed 

by UPJN (Urban) 

Completed 

Completed Completed 

Executive Engineer 
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